L
| TEM NO. 36 COURT NO. 6 SECTI ON XV
SUPREME COURT OF I NDI A
RECORD OF PROCEEDI NGS
Petition(s) for Special Leave to Appeal (Civil) No(s).1596-1597/2004
(From the judgenent and order dated 17/10/2003 in CA No. 1379/1999 and
CA No. 170/ 2000 of the H GH COURT OF BOVBAY)
C. GUPTA Petitioner(s)
VERSUS
GLAXOSM THKLI N PHARMACEUTI CAL LTD. Respondent ('s)
(Wth appln(s) for permission to file counter affidavit, prayer for
interimrelief and office report)

Date: 01/10/ 2004 These Petitions were called on for hearing today.

CORAM :
HON BLE MR, JUSTI CE SH VARAJ V. PATIL
HON BLE MR JUSTI CE B. N. SRI KRI SHNA

For Petitioner(s)M. Shekhar Naphade, Sr. Adv.
M. Satya Mtra Garg, Adv.

For Respondent (s)M. P.K Rele, Sr.Adv.
M. S.V. Deshpande, Adv.
Ms. Anuradha Rustagi, Adv.

UPON hearing counsel the Court nmade the foll ow ng
ORDER

Pernmission to file counter affidavit is granted.

Leave granted.

[ T.1. Rajput ][ Shelly Sengupta ]
Court Master Court Master



